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Government of Jammu and Kashmir 

Department of Law, Justice and Parliamentary Affairs 
{Judicial Administration Section) CIVIl Secretanat. • 

Jammu/Srinagar. 

Notification 
Jammu, the 14111 of March, 2018 

SRO 129 .~ In exercise of the powers conferred by sub-section 
(1) of section 492 of the Code of Cnminal Procedure. Samvat. 1989 
and tn supersession of notification SRO 141 dated 27-04-2016 • the 
Government hereby appoint Smt Surekha 8hat. Advocate as 3rd 
Additional Public Prosecutor for the Court of 3rd Additional Oistnct and 
Session5 Judge, Jammu for a period of one year on terms and 
cond•trons as latd down In Government Order No. No.1907 -LO (A) of 
2015 dated 22-06-2015 

By order of the Government of Jammu and Kashmir. 
Sdf-

(Abduf Majid Bhat} 

NO LD(A) 2009/52-11 
Copy to the:-

Secretary to Government 
Dated: 14 -03-2018. 

1. Ld Advocate General, J&K. Jammu. 
2 Director General or Partee. J&K. Jammu 
3. Pnnctpal Se<:retary to Government. Home Department 
4 Prrnclpal Dtstnct and Sessions Judge, Jammu 
5 3rd Additional Otstrict and Sesstons Judge. Jammu 
6 Deputy Commissroner. Jammu 
7 Otrector uugauon Jammu 
8 Sr. Supermtendent ofHP~h.cbere' JMa~:~~·, for Law and Jusuce lor mlormalton of 
9 Pnvate Secretary to on 

the Hon'ble Min1ster , 1 M' Sl"'f of State for Law. Jushce ani! 
10 Private Secretary to Hon be rm - Horfble MoS 

Parliamentary Affairs for informattopn of th~ammu for put>hca!lon •n an exto·a 
11 General Manager Government ress. 

ordtnary tssue of the Government Gazette t Oeoartmenf ol L J&PA IOf 
12 Prwate Secretary to Secretary to Governmen 

mformat•on of the Secretary 
W b .I Oepartm"nt of L J&PA 13 lncnarge e sr e. rd Add.;onal P~bllc Prosecutor. Jammu 

14 Smt Surekha Bhat, 3 1 
7 ) \ 

15 SRO secllon. Department or LJ&PA (w. s c . J.... 
16 Concerned file 

{Khurshoed· Ahma~ ·sftat) 
\ Deputy Legal Remembrancer 
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